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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 9th March, 2026

S.0. 1249(E).— In exercise of powers conferred by clause (a) of section 3 of the National Highways Act,
1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the Schedule
annexed here to as the competent authorities to perform the functions of such authorities under the said Act with effect
from the date of publication of this notification in the Official Gazette, in respect of the stretch of land from Km. 44.2
to Km. 54.75 of the NH32, Km. 54.75 to Km. 58.05 of the NH32, Km.58.050 to Km.95.650 of the NH32, Km. 95.65
to Km. 112.85 of the NH32 for building (widening / four-laning, etc.), maintenance, management and operation in the
State of TAMIL NADU
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SCHEDULE

Land acquisition on National Highway No. NH32 in the State of TAMIL NADU.

Sl. CALA Stretch | State
No. 2 3 4
1

1 |SDROLANH | NH32 [TAMIL
Chengalpattu KM | NADU
44.2
TO KM
54.75

2 |SDRO LA NH | NH32 [ TAMIL
Kancheepuram | KM | NADU
54.75
TO KM
58.05

3 |SDRO LA NH | NH32 [ TAMIL
Chengalpattu KM | NADU
58.05
TO KM
95.65

District
5

CHENGALPATTU

KANCHEEPURAM

CHENGALPATTU

Taluk/Mandal

6

Chengalpattu

Madhuranthangam

Uthiramerur

Cheyyur

Madhuranthangam

[N

N| L, 00 N o 0o b w| DN

Name of the Village
7

Paranur
Rajakulipettai
Vadabathi
Chengalpattu Town
Vedanarayanapuram
Pulipakkam
Pazhaveli

Natham A

Pilappur

Meyyur

1 |Sirupinayur

[E

Sothupakkam
Keelmaruvathur
Melmaruvathur
Thenpakkam
Arapedu
Palamathur
Pukkathurai
Kallapirampuram
Janagipuram
Arayapakkam
Melavalampettai

Karunkuzhi

ol N o o AW NPl ODN

Madurantagam
Silavattam

10 |Pakkam

11 |Sirunagalur
12 |Pallipettai

13 |Acharapakkam
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14 |Kadamaliputhur
15 |Thozhupedu

16 |[Edayalam

17 |Athur

18 \Unamalai

19 Mamandur

20 |Rowthanallur

21 |Pelayanur
kollampakkam

22 |Athimanam

4 SDRO LANH | NH32 [TAMIL | VILLUPURAM Tindivanam Padiri
Villupuram KM | NADU
95.65 Karikambattu
TO KM
112.85 Ongur

Nallathur

1

2

3

4

5 |Saram
6 |Salavadi
7 |Panchalam
8 |Melpettai
9

Tindivanam

[F. No. NHAI/11015/78G.1/2025/PIU.CPT]
SHAIKH AMINKHAN, Director
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